Nan
Wwne NO.O172-2740367,
it idt-chandi. bench @ ite

Revised Constitution of Chandigarh Benches from 07.09.2026 to
11.09.2026 (11.09.2026 being Friday)/07.09.2026 ¥ 11.09.2026 (f&<ish

11.09.2026 &I YEHAR) cTeh GSH & ITS].
DATE THROUGH BENCH HON'BLE MEMBERS
VIRTUAL HEARING/
COURT ROOM
07.09.2026 & 08.09.2026 COURT NO. 1 sSMC Shri Laliet Kumar, Hon’ble JM
HYBRID MODE
09.09.2026 & 10.09.2026 COURT NO. 1 B Shri Laliet Kumar, Hon’ble JM
HYBRID MODE Shri Vijay Varma, Hon’ble AM
07.09.2026 to 10.09.2026 COURT NO. 2 A Shri Manoj Kumar Aggarwal, Hon’ble AM
HYBRID MODE Shri Rajesh Damodarlal. Sharma,
Hon’ble JM
09.09.2026 & 10.09.2026 COURT NO. 2 smMC Shri Manoj Kumar Aggarwal, Hon’ble AM
HYBRID MODE Shri Rajesh Damodarlal. Sharma,
Hon’ble JM
07.09.2026 & 08.09.2026 - B Cancelled

Note:

1. Webex ID for Court No. 1: 2640
Hearing.

893 7949 Password 12345 for Hybrid/Virtual

2. Webex ID for Court No. 2: 2641 980 6660 Password 12345 for Hybrid/Virtual

Hearing.

3. M.A’s, Part Heard and Clarification cases will be heard by respective Members of the
Bench as per cause list enclosed. The Virtual ID and password given above.
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF SMC BENCH FOR 07-SEPTEMBER-2026 (MONDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.

Srl | Appeal Number Aizr:rt. Assessee Name Remarks
ITA 1662/ i

1 CHANDI/2025 AY 2013-14| [A] HUKAM CHAND
ITA 1711/ i

2 CHANDI/2025 2012-13 | [A] GAURAV JINDAL THROU L/H RISHA JINDAL
ITA 1768/ .

3 CHANDI/2025 2019-20 |[A] B N KHALSA EDUCATIONAL TRUST
ITA 789/

4 CHANDI/2026 2022-23 | [A] SUNIL GARG

5 ITA 807/ 2020-21 [A] THE CHAURMASTPUR PRIMARY AGRICULTURE CO-OPERATIVE

CHANDI/2026 SOCIETY LTD.

ITA 815/

6 CHANDI/2026 2010-11 | [A] SURINDER KAHLON
ITA 936/

7 CHANDI/2026 2017-18 | [A] SUDHIR GUPTA
ITA 938/

8 CHANDI/2026 2014-15 | [A] SH KRISHNA EDUCATION SOCIETY
ITA 991/

9 CHANDI/2026 2021-22 | [A] SANJEEV KUMAR GUPTA
ITA 996/

10 CHANDI/2026 2020-21 | [A] SANJEEV KUMAR GUPTA
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

CAUSE LIST OF SMC BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

HEARING.

Srl | Appeal Number A$:r:rt' Assessee Name Remarks
1 cﬂﬁé?/%/ze 2016-2017 | [A] AJANTA EDUCATIONAL CENTRE

2 CH%S?;Z%/ZG 2024-2025 | [A] SANJAY AWASTHI

3 CH%&%%/ZS 2012-13 | [A] DEEPAK JAIN

4 Cﬂﬁéf’/%/zs 2018-19 | [A] LALA KUNDAN LAL MEMORIAL SOCIETY

5 CHIJI\?DSI}S(/)ZG 2013-14 | [A] RAJ KISHAN AND COMPANY

6 CHZ@DSI}.%ZG 2010-11 | [A] VIJAY KUMAR MITTAL

7 CHI;l\/l\D%;(/)ZG 2013-14 | [A] MANU NIKHANJ

8 CH%;J;{)ZS 2020-21 | [A] HARPREET SINGH BRAR-HUF
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